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Report of Site Selection Committee
for Atomic Power Stations

*150, SHRI  AHMAD M. PATEL:
Wil] the PRIME MINISTER be pleas-
ed to state:

(a) whether the Site Selection
Committee in regard to setting up of
atomic power stations in the country
has submitted its report; and

(b) if so, the details of the main
recommer dations made therein and
the actic: taken by Government
thereon?
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THE PRIME MINISTER (SHRI-
MATI INDIRA GANDED): (a) and
(b). Yes, Sir. An atomic power sta-
tion is being set up in Narora in Uttar
Pradesh after considering the commit—
tee’s recommendatioas on the Northern
Region. The Committee’s reports on
the other regions are under considera-
tion.

Setting up of Naval Academy

*152, SHRI E. X, IMBICHIBAVA:
Will the Minister of DEFENCE be
pleased to state:

(a) whether any decision has beew
taken on the location of Naval
Academy;

(b) what was the finding of the
experts cQommittee which went
around for a suitable site; and

(c) are they satisfied with the
Government of Kerala's offers?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRIL
C.. P. N. SINGH): (a) No, Sir.

(b) and (c¢). The report of the Ex-
pert Committee is under consideration
of the Government,

Infrastructure for Industrial’
production

*154. SHRI V. KISHORE CHAN-
DRA S. DEO: Will the Minister of
PLANNING be pleased tp state,

(a) whether Government are con-
sidering a proposal to impraove the
management of infrastructure—
power, fuel, transportation and
banking in order to boost industriak
production; and

(b) if so, the details thereof?

THE MINISTER OF PLANNING
(SHRI N, D. TEWARI): (a) and (b)-
The Government are taking every
possible step to improve the industrial
infrastructure, particularly the suppiyg
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of power, the production and move-
ment of coal as wel] ag the supply of
other inputs in order to step up
industrial production, The immediate
steps being taken to improve power
generation are augmentation of coal
supply to thermal power stations and
measures to improve their capacity
utilisation. Concerted measures are
also being taken to step up coal pro-
duction. Power supply to coal mines
jn Eastern region has been stepped
up and priority has also been given
to meet the diesel oil requirements of
coal industry. The impact of these
measures is already reflected in higher
production of coal in April and May
1980 showing an increase of about 2
million tonnes compared with the cor-
responding monthg of 1979.

In addition to bringing about im-
provement in the supply of wagons
for the movement of coal, coastal ship-
ping is being revived to supplement
rail transport of coal; port congestion
bas been almost cleared and detention
time for ships reduced.

Medium and long term measures for
ensuring power generation and coal

production as well ag railway trans-
Pport commensurate with demand are
also in hand,

Pecision to stop production of HS-
748 Avro by HAL

*155, SHRI JANARDHANA POO-
JARY:

SHRI K. RAMAMURTHY:

Will the Minister of DEFENCE be
pleazed to state:

(a) whether Hindustan Aeronautics
Limited, has decideq to stop the
production of HS-748 Avrp aircraft
in about two years;

(b) if so, the therefor;

ang

reasons

(c) the proposals contemplated by
‘Government on the future utilisation
of the Kanpur HAL Unit?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI C.
P. N. SINGH): (a) and (b). The
current order for HS-748 AVRO air-
craft is likely to be completed by the
end of 1982-83, Thereafter, HAL will
stop production of this aircraft, as
there is no further requirement for
either defence or ecivil use.

(c) The facilities of the Kanpur
Division are proposed to be utilized
for manufacture of other suitable types
of transport and light aircrafts.

Military Pact with U.S.S.R.

*156. DR. FAROCOQ ABDULLAH:
Will the Minister of DEFENCE be
pleased to state:

(a) whether Union Government
have any such type of agreement
with other countries alsp ag recent-
ly entered into with U.S.S.R,; and

(b) if so, what are the countries?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
C. P. N. SINGH). (a) Yes_ Sir,

(b) It is not advisable in the nation-
al interest anq in the interest of fri-
endly relations with foreign countries
to reveal further details.

Enquiry into Tihar Jail, Delhi

*157. SHRIMATI GEETA
MUKHERJEE;

SHRI NGANGOM MOHEN-
DRA:

Will the Ministey of HOME AFF-
AIRS be pleased to state:

(a) whether the Supreme Court
had suggested an open enquiry by a
Sessions Judge to bring out the full
facts on the conditions of the pri-
soners in the Tihar Jail ip Delhi;

(b) if s0, whether such an enquiry
was made; and

(¢) it so, the details thereof?





